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NOTES OF THE REGISTRY I 	ORDERS OF THE TRIBUNAL 

Order clatect 9.1.2003 
ileard Shri M.R.kar, learned cinsel 

for the Applicant and Shri U .3 .I'bhapatra, tard 

Addi ,Standing Cinsel for tie Respondents 

.1/03 • 1hile dealing with 	.1/03, on t.h: 

consent given by the learned cainsels of both 

sides, 0 .-. is also taken up for hearing and 

inal disposal. 

Applicant, worked as .1) .i . .N. of 

Juyram 3ranch Post Office under Salanga S .O. 

from 15.2.1996 to 15.1.1996 and from 1.11.1996 

to 1.12.1996, as is seen under Annexure-3 series. 

ile also served the Branch Off ice as substitute 

EDB'M from 1.3.1997 to 31.8.1997, from 16.9.1997 

to 2.10.1997 and from 16.11.1997 to 26.12.1997. 

Thus, he sewed the Postal Organisation for 

more than 180 days in one spell in one cal*nc1r 

year and also worked for a total pericd of 244 

days in one calander year. He represented to 

the C .P .M,3., Orissa Circle, .bibaneswar on 

22.3.2001 seeking a regular employment as against 

a suitable vacancy. As it appears the CPM has 

.U. remitted the matter to senior Superintendent of 

Post Offices at Bhubaneswar to pass necessary 

orders on the grievances/representation of the 

I Applicant. 

A connter has been filed by the 
wherein they have 

Resondents;i3ubstantialiy Conceded-, that once 

the Applicant offers his candidature as against 

a particular vacancy his case shall receive due 

Icons icieration. 	 a 

3y filing it.4/O3, the Applicant has 

rou :j ut on rrrd a £ act that the post of ED 3PM 
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at Bakugram Branch Post Office has now fallen vacant,due 

to retirement of the permanent incumbent, on 2.11.2001. It 

is the case of the Applicant that since he has got experience 

of discharging the duties of EDBPM in the said 3akugrm 

Branch Post Off ice, his case needs preferential consideration 

for being posted/appointed against that post. It is the 

further case of the Applicant that presently the job of 

EDBPM, Bakugram Branch Post Office is being managed by the 

EDMC attached to that Branch Post Office and that the 

Department is taking steps to f ill up the said post of EDBPM 

by making a temporary arrangement, pending regular selection 

to the post in question. 

iiaving heard the learned counsels of both sides, 

the Respondents are directed to give due weightage to the 

experience gained by the applicant, in the matter of 

appointment to the post of EDBPVVEDDA and if the Respondents 

are taking steps to fill the post of EDBPM, Bakugram, 

temporarily pending regular recruitment, then the Applicant 

should get a first preference in the matter of appointment 

of a temporary ZDBPM of the Branch Post Office concerned, 

for he had gained experience in handling the charge of 

3akugram 2.0. as substitute. In that evebt, the applicant 

may be taken as a temporary EDBPM of Baicigram B.O. pending 

fjnal recruitment to the post in question,, wh1e considering 

the case of the Applicant for being appointed as regular 
c 

EDBPM of the Bakugram B.O. the authorities should give 

due cons ideration/weightage to the experience gained by 

the Applicant. 

With the aforesaid observation and direction, 

this 0 .A • is disposed of • No costs . 



M.A4/03, with the disposal of this O.A. 

is also disposed of accordingly. 

Send copies of this order to Respondts 

and free copies of this order be also made available 

to the learned counsels of both sides. 

ME 	DICIAL) 

4 	'y 

'v11 ", 
-.' 

-4-, (!- 

tiri /;A 


